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The now: lmbour is now: o, start’ mncﬂon‘ ‘

iig by “the ‘end of 1973 and will be.comp-
letad by
of ‘work is  satisfactory except for a short-
fall “in the ‘dredging schedule ‘due to delay

i aelwery ol' a dredger ordored on nu indi- -

wnm firm. ' Proposals are 1inder ‘consi-
.dontion ‘o complete the dred;iﬁg operation
) upedmously as possible. It is prema-
ture 0 indicate the oxtra expenditure that
:m'ht be involvod _

kgport of Committee to ‘Review the
working of Nationa]l Akademis:
and  Indian Conacll of
Cu!ml Relations

”.2923, SHRI P, A. SAMINATHAN :
Wﬁl ‘the Minister of EDUCATION, AND
SOCIAL WELFARE be pleased to stato :

(l) whqther the. Commmee set up to
review the working of the three National
Almdemu and the Indian Council of Cultu-
al ‘Relations has submitted its report, as

was anticipated in April, 1972; and _

- (b) if so, the acuon taken by - Govern-
ment on the mommend-tuom made by the
Cammlm:

THE DEPUBTY MINISTER IN THE
MINISTRY OF EDUCATION SOCIAL
WELFARE (SHRI K. S RAMASWAMY):
(a) and (b). The Committce submitted its
report on 31.7.72 and this is uNder consi-
deration of Government.. A copy of the
Report. will be placed on the table of the
Lok Sabha as soon as it is reccived from

the press.
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Loss in yield of crop In Bihar due to
non-availability of improved variety
of seeds

2925. SHRI M. 8, PURTY : Will the
Minister of AGR]CULTURE b pleased 103
state : ‘ .

(a) whether Gomnment- mve"-rmmd'
complaints about the substantial loss of crop
yield in Bihar State on account of non-
avaitability of: improvad varmuel of seeds ‘in
time ; and

(b) if so, the steps taken ‘by Gomn-‘
ment to supply improved. vanetiel of poeds .
in time in future ? .

©THE MlNTSTER OF STA’I'B lN THB .
MINISTRY OF “AGRICULTURE (SHRF"
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The Governmierit of india hive no feceived






